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CORAM :
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Mr. E. R. Sumathy, AOR
Mr. Udit Chandra, Adv.
Mr. Ashwin Kotemath, Adv.

Mr. Garvesh Kabra, AOR
Mr. Vikas Chaudhary, Adv.
Mr. Amit Singh, Adv.

Mr. Udai Chandani, Adv.
Mr. Nitin Lonkar, Adv.

Mr. K. V. Bharathi Upadhyaya, AOR
Ms. Hema Malik, Adv.

Mr. Nirnimesh Dube, AOR

Mr. Ajit Kumar Gupta, Adv.
Ms. Mridula Ray Bharadwaj, AOR

Mr. Anish Kumar Gupta, Adv.

Mr. Chandra Shekhar Suman, Adv.
Mr. R. K. Rajwanshi, Adv.

Ms. Priyanka Parida, Adv.

Ms. Deepshikha Bharati, Adv.
Ms. Rita Gupta, Adv.

Mr. Avdhesh Kumar Singh, Adv.

Mr. Jitendra Mohan Sharma, AOR
Mr. Ajit Sharma, AOR

Mr. Sidharth Jain, Adv.

Mr. Kamal Mohan Gupta, AOR

Mr. Ravindra S. Garia, AOR



SLP (C) Nos.

26555-26565/2012 etc.

Mr.
Ms.
Ms.
Mr.
Mr.

Mr.

Mr.
Mr.

Mr.

Mr.

Mr.

Ms.

Mr.

Mr.

Mr.

Mr.

Mr.

Mr.

Ms.

Mr.

Ms.

Mr.

Mr.

Mr.

Mr.

Ms.

Mr.

Kaushal Yadav, AOR
N. Annapoorani, AOR
Anita Bafna, AOR
Prasanth. P., Adv.
T. Harish Kumar, AOR

Biju Thankappen, Adv.

Praveen Jain, AOR
Siddharth Jain, Adv.

Prashant Kumar, AOR
Pavan Kumar, AOR

Rahul Kaushik, AOR
Aruna Gupta, AOR

M. A. Chinnasamy, AOR
Shrish Kumar Misra, AOR
Gaurav Dhingra, AOR
Pramod Dayal, AOR

S. B. Upadhyay, Sr. Adv.
Gaurav Jain, Adv.

Abha Jain, AOR

Shiv Prakash Pandey, AOR
Pragati Neekhra, AOR

R. P. Gupta, AOR

Jitendra Kumar, AOR

R. D. Upadhyay, AOR

C. D. Singh, AOR
Abha R. Sharma, AOR

Anil Kumar Jha, AOR



SLP (C) Nos.

26555-26565/2012 etc.

Mr.
Mr.

Mr.
Mr.

Mr.
Mr.
Mr.
Mr.
Ms.
Mr.

Mr.

Mr.
Mr.

Mr.
Mr.
Ms.
Mr.

Mr.
Ms.

Gp.
Mr.

Ms.
Mr.
Ms.
Ms.

M/s.

Ms.
Mr.

Mr.
Mr.

Mr.

Mr.

Aftab Ali Khan, AOR
Neeraj Shekhar, AOR

Nishit Agrawal, Adv.
Vipin Kumar Jai, AOR

Pahlad Singh Sharma, AOR
Santosh Kumar Tripathi, AOR
Pankaj Bhatia, Adv.
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UPON hearing the counsel the Court made the following
ORDER

Heard.

Arguments concluded.
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Judgment reserved.

Written submissions may be filed within a week.

(NIDHI AHUJA) (MALA KUMARI SHARMA)
COURT MASTER COURT MASTER
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